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administrative side. we have also to take 
economic measures to tackle smuggling and 
that is what we intend to do . 

----
WRITTEN ANSWERS TO QUESTIONS 

[EngllJh] 

Releas of Cottion E port Quota 

*~. HRIV.SOBHANADREESWARA 
RAO : Will the Minister of TEXTILES b 
pleased to tate: 

(a) whether Government propose to 
rei ase immediately the cotton expol t quota 
for the current ea on to en ure better deal 
to cottom gtowers; and 

(b) the quantity proposed to be alloca-
ted to MarkfJ d of Andhra Pracle h ? 

THE MIN1STER 0 STATE OF THE 
MINISTRY 0 TEXTILB (SHRI 
KHURSHID ALAM KHAN) : (a) and (b). 
The Government h v air ady released 
some uantities for export during tb e current 
cottoo's asoo. Further expor t Quota will be 
reI as d if and when considered necessary. 
Allocation f xport quotas to State Fed -
rations including Andhra Pradesh can be 
considered keeping in view tbeir capability 
and past p rformonce. 

Rela Qtion to Credit Policy 

*91. SH J JAI PRAKASH AGARWAL: 
Will the Minister of FINANCE be plea~ed 

to state: 

(a) wh th r the Reserve Bank of India 
has r centJy r Ja xed it credit policy to 
allow Jarg r funds to meet credi t require-
ment ; 

(b) if 0, th Dorms evolved for exten .. 
ding cr dit; no 

( ) wh the ny c iJing has been fi"ed 
on b n cr dit f r v ri us items to di~ r ot 
p rti S ? 

T MIN IST R OF INAN E 
I VTSHWA ATB PR TAP SIN H): 

(C). The B nk of India 

reviewed the credit policy prior to the onset 
of the bu y seaso . Taking int a~couot the 
liquidity positioo of bank and the genuine 
s asonal credit needs, certain chaoaes were 
made in the eredl t policy anOOllO c d on 
October 25, 1985. These i ncluded: 

(i) Rel'!ase of ne·third of impounded 
cash balance maintained under 
the Addi tional Cash Reserve of 
10 per cent of the increm nta) 
demand and time liabilities of 
banks accruing between Jaouary 
1977 and October 1980. 

(ii) Reduction of Sts tutory Liquidity 
Ratio (SLR) for non~resident 

(externa I) rupee accounts from 37 
per c n l to 25 per cent. 

(iii) Bring; ng forward of the base for 
100 per cent export T finance from 
the monthly average I vel of 1983 
to ] 984. 

(iv) R epayment by banks of discre· 
tionary refinance outitanding on 
Oetober 25, 1985 and COfr ctiOD 
for short fall in the maintenance 
of SLR. 

These mca Lures taken together are 
expected to provide some improvement in 
banks' liquidity. 

N new norms or ceilings 00 banks· 
credit for varioui items to different parties 
were prescribed in the recent credit policy 
stat m nt of Octob r 25, 1985. 

Export of Jute 

*92. SHRI PRIYA RANJAN DAS 
MUNSI : Will the Minister of TEXTILES 
be pleased to s ta te : 

(a) whether the recent bulk contracts . 
of State Trading Corporation for export of 
jut to ome countries have been canceJled; 

(b) if so, the details thereof and tbe 
reason therefor; 

(C) the steps taken/propo ed to increase 
export of jute; and 

(d) the proposp ct for th urrent 
year? 
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T B MINISTER OF STATE OF THE 
MINISTRY OP TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) to (d). 
Three contracts entered into STC for jute 
goods export were canc lied during the 
current financial year as detailed below ~ 

, (i) Order from M[ . barakate 
Toavani Tabi m Va Tozio, Iran 
for 12 million yards of hessian 
cloth in different sizes va ted at 
Rs. 50370000; 

(ii) Contract for export of 3 lakhs 
yards of jute carpet backing cloth 
worth Rs. 7S lakbs approximat I 
finalised by STC with Mj. 
Sherkata Sahami Khass Kharkha· 
'nejat Dadfar, Teheran; 

(iii) ' A contract between STC and 
Nationa) Agricultural Marketing 
Board of Zambia (Namboard) for 
five million piec s of B. Twill 
bag at the rate of US $ 79.15 per 
100 bags c. i. f. Dar-cs sa lam. 

• 
2. The reason for cancellation of these 

contracts were reluctance of the buyer 
probably on account of falling pric sand 
foreign exchange problems. 

(C) Government has takl.!o foil wing 
steps to improve export of ju te goods: 

(i) provid ing higher cash compcos ~ 
tory support to juste carpet backing 
cloth and yarn on the ba is of ' 
matching performa nce by the 
industry. 

(ii) formation of ST -jute i nd u lry 
consortium on 50 : 50 loss sharing 
basis for expoc L of carpet backing 
cloth to North America. 

(iii) encouraging development of export .. 
abJ product through Rand D 
efforts and 

(iv) constitutin -a new JMDC and 
jute fund out of proceed of jute 
to give boost to Rand D of efforts 
and export promotion. 

(d) The export target f 3.0 la h toone 
valu d r uod R. 250/275 crores. for th 

current financial year IS likely to be 
reached. 

Decline in Occupancy in 5·Star Hotel 
in Delhi 

*93. SHRI A ,J.V.B. MAHESWARA 
RAO: 

SHRIMATI N.P. JHANSI 
LAKSHMI: 

Willth Minister of PARLIAMENTARY 
AFFAIRS AND TOURISM be pleased to 
s ta te : 

(a) the occupancy ratio of 5-star hotels 
like Ashoka, Akba r, etc., in tbe capital 
during the last thr e years; 

(b) whether Iodia Touri m Development 
Corporation has continually been runnins 
info I , for the last thre year; 

(c) whether it is a fact tbat the foreign 
tourists are he irant to visit Iodia due to 
ter rorist activities in tbe country; 

(d) if not, the reasons for the decrease 
in touri t traffic; and 

(e) the action taken by Government 10 
the matter? 

THl!MIN1STER 0 PARLfAM NTARY 
AFFAIRS AND TOURISM (SHRI H.K.L. 
BHAGAT) : (a) Th occupancy ratio of the 
ITDC and nOD-ITDC 5-star botels located 
in the capital are given in the statement 
below. 

(b) N J Sir. 

(C) and (d). There wa a igDificaot 
decline in tbe inflow of forelgo touri t in 
1984 and the first-half of J9d5 00 accouot 
of a serie of adv r e circumstance io our 
countrY:lS al 0 some of our Deigbbourin 
ountrie including th t rrorist activitie. 

the advers medi coverag" these event 
rec ived abro d, the imp ition of bl nket 
visa r quirements on all for igoer vi ilinl 
JDdi , and tb advice i u d by lar e 
numb r of f r ign countrie to their 
national in vember od December Dot 
to vi it India n acc unt of di turbed Jaw 
aDd ord r conditio s. 


